
T E A H G co R ATG w HATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII -108/ u(ot.)//

Smti layashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

The Registrar,

Gauhati High Court,

Kohima Bench, Kohima

ot/61 lA

,J
Dated Guwahati, 27 Odober, 2024

From

To,

Sub:-

Ref:-

Sir,

Cancellation of earned leave'

Lefter No. HC(K)15/2009/REG/881 dated 7I'rO'2024'

With reference to the above, I am directed to rnform you that the earned leave

w.e.f.24.10.2024to3o.1o.2o24inrespectofSmti'MezivoluT.Therieh,PrincipalJudge,
Family Coutt, Kohima stands cancelled'

Yours faithfullY,

sd l_
]T, REGISTRAR ruIGILANCE)

Copy to

JT. REG RAR (vr II.AN cE)

1. Smti. Mezivolu T. Therreh, Prlncipal ludge, Famlly Court' Kohima

2. -The Principal District & Sessions Judge, Kohima'

,-/ tn" Project Manager, Gauhati High Court' Guwahati'

)23'lo-Z'az\


